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Company Appeal (AT) Nos. 256 of 2019, 346 of 2018 & 347 of 2018 

O  R  D  E  R 

 

16.01.2020: Discussed the matter with learned counsel for the parties. 

Post these appeals for further hearing under the caption ‘for orders’ on 

7th February, 2020 at 2:00 PM alongwith Dy. No. 16062/2019 filed by 

IndusInd Bank, I. A. No. 3616/2019 and other connected Interlocutory 

Applications. 

 

 

 [Justice S. J. Mukhopadhaya] 
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      [Justice Bansi Lal Bhat] 
 Member (Judicial) 
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